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(iii) To lay down standards for the maxi-
mum tolerance of pollution of the 
various constituents of the pol1utants 
in air. 

(iv) To devise methods and means to 
collect and analyse samples of air. 

(v) Prepare a code of practice and 
manual for the prevention of atmos-
pheric pollution. 

(vi) Study air pollution Acts existing in 
other countries and to prepare a 
draft air pollution control bill for 
India, 

The Committee is expected to submit its report 
and the draft legislation on the subject shortly. 

Enquiry Into TraiDer Aircraft Craah at 
Jaamapr 

100, SHRI K. P. SINGH DEO : Will the 
Minister of DEFENCE be pleased to state: 

(al whether any enquiry has been conducted 
by the Government into the circumstances 
leading to the crash of IAF trainer aircraft at 
Jamnagar on the 13th July, 1970; and 

(b) if so, tbe outcome thereof and the action 
taken by Government as a result thereof? 

THE MINISTER OF DEFENCE (SHRI 
JAGJIWAN RAM): (a) and (b). The report 
of the Gaurt of Inquiry has not yet been 
finalised. Necessary action will be taken when 
the report is received. 

Removal of Visa SystelD OD Reciprocal 
Basis 

101. SHRI P. C. ADICHAN : 
SHRI KEDAR NATH SINGH: 

Will the Minister of EXTERNAL AFFAIRS 
be pleased to state : 

(a) whether any exchange of view has been 
held with Governments of different countries 
to and visa system on reciprocal basis; 

(b) if so, the names of Goveroments thereor j 
and 

(c) the results thereof? 

THE DEPU1Y MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : (al Yes, 
Sir. 

(b) Norway, Sweden, Denmark, Finland, 
Yugoslavia, the Federal Republic of Germany, 
Japan, France, Bulgaria, the Netherlands, 
Tunisia, UAR, Italy and Turkey. 

(c) Agreements for the abolition of visas 
for short visits of upta 90 days, on a reciprocal 
basis, have been concluded with Norway, 
Sweden, Denmark, Finland, Yugosla"ia and 
the Federal Republic of Germany. 
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